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A on  Boo b  ax Aiwmm or Coal 
Boaan

l i e  MlnUer of State In the Minis­
try ot Steel, Mines and Metals (Shri 
r. C. Sethi): Sir, 1 beg to lay on the 
Table a copy of the Audit Report on 
the Accounts of the Coad Board tor 
the 7ear 1965-86. under sub-section
(2) of section 12 of the Coal Mines 
(Conservation and Safety) Act, 1952. 
(Placed in Library, see No. LT- 
765/67],

A c c o u n t s  o f  K h a s i  a n d  V a u st I n -  
D u s m x E s  C o m m i s s i o n

l i t  Deputy Minister tn the Mluli- 
try of Commerce (Shri Shafi Qnraihl):
Sir, 1 beg to lay on the Table—

(1) A copy of the Annual Ac­
counts of the Khadi and Vil­
lage Industrie? Commission 
for the year 1964-W along 
with the Audit Report there­
on, under sub-section (4) of 
section 23 of the Khadi and 
Villagfe Industries Commis­
sion Act, 1956. [Placed in 
Library, see No. LT-766/67].

(2) A  copy of the Audit Report 
on the Accounts of the Tex­
tiles Committee tor the period 
from 22nd August, 1064 to 
31st March 1965, under sub­
section (4) of section 13 of 
the Textiles Committee Act, 
IMS. [Placed in Library, 
tee  No. L.T-787/67],

(3) A  c o p y  o f  the Rubber Board 
(Service) Amendment Rule*, 
1967, published in Notifica­
tion No. G.SJL 901 in Gaz­
ette at India dated the 10th 
June, 1967, under sub-section
(3) of section 25 ot the 
Rubber Act, 1947. [Placed in 
Library, see No. LT-788/671-

i u i  k n

MESSAGE FROM R^JYA  SABHA

Secretary: Sir, j  have to report the 
following message received from the 
Secreary of Rajya Sabha:—

‘I am directed to inform the 
Lok Sabha that the Rajya Sabha 
at its sitting held on Friday, the 
16th June, 1967, adopted the fol­
lowing motion in regard to the 
Joint Committee on Offices of 
Profit: —

this House concurs in 
the recommendation of the Ldc 
Sabha that a Joint Committee 
° f  the Houses to be called the 
Joint Committee on OBkssm o t  
Proftt be constituted for the 
purpose set out in the motion 
adopted by the Lok Sabha at its 
sitting held on the 5th Juno, 
1967, and communicated to this 
House and resolves that this 
Hou*e do Join in the said Joint 
Committee and proceed to elect, 
in accordance with the system 
at proportional representation 
by means o f the single transfer­
able vote, live members from 
among the members d  tka 
Hou*e to serve on the said 
Joint Committee".

2. I am further to in foro the Lp̂ F 
Sabha that at the sitting of the Rajya 
Sabha held on Itnirsdajr, the 22nd 
June, 1917, the Chairman declared 
the following Mriwbtn  o f the Raftrn 
Sabha to be duly elected to the said 
Committee:

1. Shri Sundae Singh Bhandari
2. Shri Lofcanath Mirra
3. Shri Narayan Patra 
t  Shri Biren Roy
5. Shri H. V. Tripe thi’.


